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SESSION 1

Gl Landscape in India and Worldwide
- Dr. Gargi Chakrabarti



SESSION 2

The Enduring Enigma of the Patents & Competition
Interface in India

- Dr. Yogesh Pai




SESSION 3

IP and Gaming laws in India

- Mr. Aditya Gupta




SESSION 4

Status and Role of Copyright Societies under the
Copyright Act
-Mr. Tahir Ashraf Siddiqui

SESSION 5

Career Guidance Session




ABOUT THE SPEAKERS
Dr. Gargi Chakrabarti




Dr. Yogesh Pai

Dr Yogesh Pai specializes in
intellectual property (IP) law and
has research interests at the interface
of IP with competition, trade and
economic policy. He is currently the
Co-Director of  Centre for

Innovation, Intellectual Property and
Competition (CIIPC) at National
Law University Delhi.

He is also in-charge of the IPR Chair at NLU Delhi established
by the Department for Promotion of Industry and Internal
Trade (DPIT), Ministry of Commerce and Industry,
Government of India. Yogesh is currently a scholar at CIP2,
George Mason University, Washington D.C., where he was
previously the Thomas Edison Fellow (2017-18). Among his
distinguished academic paper presentations were at the Yale-
GJP/RIS (2021), European Policy for IP (2019) among many
others.

In 2013, Yogesh was nominated as a legal member in a
committee constituted by the Ministry of Health, Government
of India, for invoking provisions of compulsory licensing
under the Patents Act, 1970, in the context of affordable
healthcare. He was also part of the Committee for Evaluation
and Continuation of the Scheme of Promotion of Copyright
and IPR Beyond the 12th Five Year Plan (2012- 2017)
constituted by the DIPP, Ministry of Commerce.



Mr. Aditya Gupta

Mr. Tahir Ashraf Siddiqui







ELIGIBILITY

« Students pursuing three or five-year integrated law course or
L.L.M. may apply. The conclave is also open to academicians
and industry professionals.

« All participants will be awarded an e-certificate on attending
all the five sessions of the conclave.

 Participants must join the link to the conclave at least 15
minutes prior to the start of each session.

REGISTRATION DETAILS

- Participants can register for the event by 4th April 2024, 11:59
pm by registering in this link:
https://forms.gle/7DZK9arG6Vk2SPno9

 Participants are required to make the payment on the link
mentioned below in point (iv) and then fill out the Google form
for confirmation of their registration.

- Each participant shall be required to pay a registration amount
of:

i) Rs. 500 for Students and Ph.D. Research Scholars,

ii) Rs 750 for all Professionals (other than Students and Ph.D.
Research Scholars).

« The registration amount must be paid by 4th April 2024, by
11:59 pm.

« Each participant shall pay the registration fee through the
following  link:  https://www.nlujodhpur.ac.in/nlu-fees/fees-
student-detail

« by choosing the “2nd CIPS-NLUJ IP Law & Practice Conclave
(For Students/For Professionals) Option” and specifying the
purpose of payment as “2nd CIPS-NLUJ IP Law & Practice
Conclave.”
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